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REPORT
Introduction

1, the Chairman of the Committee on Government Assurances, having
been authorised by the Committee to present the report on their behalf, pre-
sent this Second Report of the Committee.

II
Sittings of the Committee

2. After the presentation of their First Report (Second Lok Sabha)
on the gth May, 1958, the Cemmittee held 16 sittings (namely, on the 30th
August, 1958; 24th Scptumber, 1958; 15th Deccmber, 1958; 315t March,
1959; 4th May, 1959; 7th May, 1959; 14th August, 1959; 11th September,
1959; 2nd December, 1659; 16th March, 196¢; 25th April, 1960; 30th
August, 1960; 29th March, 1961; 6th Scptember, 1961; 6th December, 1961
and 28th March, 1962). At these sittings, the Committee considered the
nature and extent of implementation of a number of assurances and also
reviewed pending assurances pertaining to Second Lok Sabha. The
relevant Minutes of the sittings of the Committee were laid on the Table
of the House from time to time.
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" Assurances remaining pending on the dissolution of the
. Second Lok Sabha

3. In view of the fact that the Second Lok Sabha was to be dissolved
shortly and a new House was to come into being, the Committee considered
at their sitting held on 6th December, 1961, the procedure that was to be
adopted with respect to the assurances pending implementation.

Rule 285 of the Rules of Procedure and Conduct of Business in Lok
Sabha lays down that when a Parliamentary Committee is unable to complete
its work before the dissolution of the Housc it might report to the House
accordingly so that its report and recommendations be made available to the
new Committee for further action thereon.

In the light of this rule the Committee decided to select from amongst
the pending assurances such of them as were of a substantial character and of
considerable public importance and incorporate them in their report so as to
enable the successor Committee of the new House to pursue them.

Accordingly the Committee have sclected certain specific assurances
out of those given during the First to Fourteenth  Session- of the Second
Lok Sabha as listed in the Appendix and recommend that these may be
implemented by Government.
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Such of the assurances included in the Appendix as are implemented
after the last sitting of the Committee and before the tcrmination of the
current session will not be taken into account by the next Committee.

The Committee further recommend that such of the assurances pertain-
ing to the Fifteenth Session as are not fulfilled before the current session
terminates as also all the assurances given during the current session may be
implemented by the Govemmem./

- Out of 4323 assurances given by the Ministers from the First o Fifteenth
sessions of the Second Lok Sabha, as many as 4108 have been implemented
upto 24th March, 1962. It is expected that another batch of statements
containing fu'filled assurances will be laid on the Table on the 30th March,
1962. This indicates that more than 95 per cent of the assurances have
been fulfilled upto 24th March. 1962 and still more will be fulfilied before
the termination of the current session. Such a large percentage of fulfilled
assurances reflects credit upon the Government and specially the Minister
of Parliamentary Affairs and his Department whose efforts have achieved
this remarkable result. The Committee appreciate their performance.

THAKUR DAS BHARGAVA,
NEew DELHI; Chairman,
The 29th March, 1962. Commuttee on Government Assurances



APPENDIX
(See para 3)

Statement of Pending Assurances

S. No. Date and reference Subject Promise made

——

FivtH SEssioN
Ministry of Health

1 Unstarred Question No. Asking what is the number The information is being

1757 dated the 10th of doctors who are going collected.
September, 1958 by to be confirmed at the
Shri Sadhu Ram. initial constitution of the

Central Heelth Service.
SEVENTH SEs:IcN

Ministry of Home Affasrs

2 Unstarred Question No. Asking: ‘a>and (b}. As soon as
625 dated the 20th  [a) whether it is 8 fact proposals from all the
February, 1959 by Shri that there are certain  State Governments/Union
B.K. Gaikwad. communities which are  Administrations are recei-

treated asu_ ntouchable ved a comprehensive
but not included in the legislation will be intro-
list of Scheduled Castes; duced in the Parlia-
and ment to amend the
‘8 the names of such Scheduled Castes and
communities and their Scheduled Tribes Lists
population State-wise, Modification Order, 1956.

EIGHTH SESSION

Mimistry of Education

3 Starred Question No. Asking: 1 and (). Promised 1o
1243 dated the 8tk lay the information on
September, 1959 by (i) whether the ex-rulers the Table of the House.
Sarvashri Ajit  Singh have been approached
Sarhadi, Ram Krishan to donate some of their
Gupta, Pangarkar, S. houses in hijll-stations
M. Banerjee, Jagdish for holiday homes for
Awasthi, Bhakt Dar- children; and
shan, Vajpayee and D.

C. Sharma. (s5) if so, with what result.

Ministry of Irrigation and Poter

4 Discussion on §-8-1959.  Indian Electricity (Amend- Promised by the Deputy
ment) Bill, 1958. Minister of Irrigation
and Power that clec-
tric energy would be
supplied to smasll units
for village and cottage
industries, agriculture
etc. at the rate of 14
annas per unit,




S. Date and reference Subject

Promise made

TENTH SESSION
Ministry of Home Affairs

5§ Starred Question No.
1644 dated the 22nd
April, 1960 by Shri S.
M. Banerjee.

Asking:

(3 whether in  accor-
dance with the recom-
mendations of the Pay
Commission,  Whitley
Councils and Joint

Councils are to be for-

med in Central Secre-
tariat and other  sub-
ordinate Offices: and

! By if so, when,

(a) and (b). The matter is

under consideration and
a decision is likely to be
reached shortly.

Ministry of Transport und Communicatsons

6 Starred Qusstion  No.  Asking whether it s
1134 dated the 28th a fact that  certamn
March, 1960-—-Sunple- portions of just 11 or
mentary by Shri Heda. 14 miles  of  Na-

rnional Highway No. 7
from Varanasi 1o Cape
Comorin have been left
untouched with the re-
sult that, in spite of the
rest  of , the road
being good the Natonal
Highway becomes un-
motorable.

Ministry  of Works,

7 Starred Question No. 916
dated the 17th March,
1962 by Shri P.G. Deb.

Request from the Bharat
Krishak Samaj for waiv-
ing the ground rent of
the land and rent for the
structures  occupied by
the Workd Agnculture
Fair in Delhi.

ELevENTH SPLSION

Minisiry of Commerce and Industry

8 Unmarred Question No.
74 dated the 15t August,
1965 by Shri Ramesh-
war Tanua,

Asking:

(a) whether it is & fact
that producton and con-
sumption ol  cigarettes

The Speaker

(a) and (B).

Promised to have the

guestion examined.

Housing and  Supply

Dunng  Supplementarses,
the Afingter of  Works,
Housing  and  Supply
sard, “We are looking
into the question. The
Ministry of Finance will
2lso be consulied be-
fore we take a final de-
cision in the matter.”

said, *'***
the hon.  Minister will
certainly  look into the
question and sce what
amount has been rea-
lised by the Bbharat
Krishak Samaj  from
the World Agriculture
Fair)."

Information
regarding the cigar in-
dustry is being collected
and will be placed on
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S. Date and reference
No.

Subject

Promise made

¢ Unastarred Question No.
596 dated the
August, 1960 by Shn
Vidya Charan Shukla.

10 Discussion on $-9-1960. Ninth

11th

‘b whether i1t is

Ministry

and cigars is rising con-
stantly; and

() if so, the details of the
figures of their  pro-
duction and consump-
tion for 1956, 1957, 1958,
1959 and January to
March, 1960.

Minisery of Education

Asking :
(@) whether it is

a fact
that the Central Sans-
krit Board constituted
by Government has
appointed a Committee
to gather data relating
to the existence of en-
dowments by private
bencfactors, earmarked
for the promotion of
Sanskrit learning eand
studies; and

a fact

that due to the neglect

of Sanskrit scholars the

above endowments had
been allowed to get into

the hands of third parties
who are treating the
funds of such endow-
ments as private property
and the Board is now at-
t*mpting to get the funds
back for their original

purpose.

of Home Affairs

Report of  the
U.P.S.C.

‘6. The

the Table of the House
in due course.

Government of
India have no authen-
tic  informauon in the
matter but steps  are
being taken 1o collect
the same.

Shri B. N. Datar gave an

assurance that Govern-
ment would consider
the suggestion made by
the Speaker that a list
of candidates should be
sppended to the Repont
of the U.P.S.C. indi-
cating the persons who
had secured good posi-
tions in the written
test but had not quali-
fied inthe viva wvoce
test.
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Date and reference

Subject

Promise made

Unstarred Question No.
2161 dated the 6th
September, 1960 by
Shri Ram Krishan
Gupa, Shri M.L.. Dwi-
vedi. Shri Pangarkar
and Shri D.C. Sharma.

Unstarred Qu:srion No,
2434 dated the  oth
September, 1960 by
Sardar A.S. Saigal.

Mimistry  of

dated the 16th Novem-
ber, 1960 by Shri Bhakt
Darshan, Shr: A. M.
Tariq. Shri Assar and
Shri Achar,

14 Starred Question No. 7<%

dated the 7th  Decem-
ber, 1960 by Shri Bhakt

/b the

Asking:

(a) whether the draft Jail

Manual has been printed;

and

(b) if so, whether a copy
of the same will be laid
on the Table.

Referring to the reply given

v Unstarred  Question
N, 2091 on the  14th
April, 19625 and asking:

‘a) for the number of
passengers and freight
cargo carried, and pas-
sage money and freight
income carned, by
V. Andamans’ and M.
V. Nicobar” on ecach
outward and nward
vovage during 19§9-6¢:
and

total expenditure
on these ships scpara-
telv, under broad heads
during the same years.

TWELFTH SESSION

Educapon

13 Starred Quastion No. 102 Asking:
{a) for the vanous

con-
crete steps taken by the
Ministry to implement
the recommendations
made by a Special Com-
mittee  appointed on
moral and religious edu-
cation;

connection by the Uni-
versity Grants Com-
mission; and

{c) the steps being taken

by the various State Go-

vernments in this matter.

Referring to the reply given

to Starred Question No,
826 on the 29th August,

“M.

(a) and (b). The draft Jail
Manual has been print-
ed and copies have been
forwarded to the State
Governments for their

views. The draft
Manual will be exa-
mined in the light of

the comments received
and a copy will be laid
on the Table of the
House after it has been
finalised.

‘b, The mnformation s

being  collected and
will be laid on  the
Table.

’8) the action taken 1n this /) and ¢ Information is

being collected and  wili
be placed on the Table
of the House in due
course,




S. Date and reference

Subject

Promise made

Darshan, Shri Ram
Krishan Gupta, Pandit
D.N. Tiwari and Shri
D.C. Sharma.

1S Discussion ¢ 29-11-1960,

Mimistry of Food and Agriculiure

1960 and asking:

(a) whether the Working
Group appointed by the
University Grants Com-
mission (o examine as
to how far the Indian
languages can be made
the media of instruction
in Universities has com-
pleted its work:

’by if so, whether a sum-
mary of the report
will be placed on the
Table: and

{c¢) the action being taken
on these recommenda-
tions.

Ministry of Finance

Report of Direct Taxes Ad-

ministration

Enguiry
Committee.

16 Discussion on 12-12-1960. Prevention of Cruelty to

17 Unstarred Question No.
2225 dated the 22nd
December, 1960 by
Shri Morarka.

Ministry
Asking the Minister of

(c) the reason for

Animals Bill.

of Health

Health to lay a statement
on the Table showing:
(a) the number of

() hospitals,

(#) hospital beds,

(1) doctors, and

(fv) nurses in 1950-351;

(#) the Plan targets for the

above itemns for the First
and Second Five Year
Plans, the achievements
during the same period
together with the finan~
cial allocations and the
amounts actually spent
during the First and
Second Plan periods so
far; and

the
shortfall, if any, in
achieving the physical
targets.

‘bjand {c;, The Report
will be placed in the
Library after the same
has been considered by

the University Grants
Commission.
During supplementaries,

the Speaker said, “The
hon. Minister will place
the decision on the
Table of the House.”

Promised to place on the
Table of the House an
up-to-date list with re-
gard to all the recom-
mendations.

Assured the House that

as soon as the Act
came into force, a Com-
mittee for control and
supervision of experi-
ments on animals would
be appointed.

@) 1o (¢). The requisite
information is  being
collected and will, on
receipt, be laid on the
Table of the Sabha.

3 (Aii) 1.S—13.



8. Date and Reference

Subject

Promise made

Mintitry of Irmigaiion and Power

18 Unstarred Question No.
903 dated the 28th No-

vember, 1960 by Shri
Sugandhi.

19 Unstarred Question No.
1153 dated the 181 De-
Shri

cember, 1960 by
Sugendhi.

Asking:

(a) for the names of the

hydel and irrigation pro-
jects that existed in ditle-
rent reaches of Krishna
and Godavarij basins be-
fore first Five Year Plan
period, (reorganised®
State-wise, 1.e., Maha-
rashtra, Madhya Pra-
desh, Mysore, Orissa and
Andhra,

‘b) projects  sanctioned in
First and Second Plan
periods and completed:

i the projects sanctioned
but under progress:

.Jd; the projects under con-
sideration and awaiting
clearance from the Cen-
tral Government:

ve0 the total average vields
of the abeve river basins
and the umts {(F.M.C.
ft.; allocated or required
1o be allocated e these
projects; and

“f which of the above
projects are within or
outside of therr respec-
tive river basing.

Askirg:

‘a, for the total sverage
annual water potential
cof the Godavan nver
basin;

<) the percentage of water
now utiliscd and the per-
centage of water that is
wasted into the sea:

iy the existing projects in
the upper basin of the
river Godavart and its
tributarics in the States
of Mahareshtre, Madhya
Pradesh, Orisss and My-
sore, and the unjts  of
water (in T.M.C.) allot-
ted to cach project;

‘d) the projects proposed
to be taken up during
the future five year plans
and their water require-
mems; and

(a) 10 (f). The information
is being collected  and
will be laid on the Table
of the House in  due
cuurse.

‘g, to2i. The requisite in-
formaticn s being  col-
Jected and will be laid
an  the Table of the
House i due course.




S. Date and reference Subject Promise made
No.

¢: what quantity of surplus
water would be avail-
able for diversion to the
Krishna from the God-
avari after menting the
requirements of its va-
rious projects.

Planning Commnssion

20 Starred Question No. 332 Asking whether the report  Promised te lay the report

dated the 22nd Novem- of the National Income on the Table.
her 1960 by Shri 1D.C. Distribution Inquiry
Sharma and 1~ other Committee /appointed by
Members. the Chairman, Planning

Commissicn, to  study
how the benefits of plann-
ing in the last ten years
have been shared by the
various sections of the
society» will be Jaid en the
Table.

Afinistry of Transport and Communtiattons

21 Starred Question No. 814 Asking: )
dated the oth Decem- {a) what is the contribu- (a) to [¢;. The informartion

ber. 1960 bv Shri Harish tion of road transport required is not available
Chandra Mathur. to the public exchequer and is being collected
(1Y Central and {7 States frem the State Govern-
in each of the last three ments and Union Terri-
years; tories and will be laid

(k) what amount has teen  ©P the Table of the,
spent on providing am- House as socn as it bd-
enitics to the users of  comes available.
road transport: and

1¢) how this return com-
pares with reference to
the capital outlay on
each.

THIRTEENTH SESSION

Ministry of Commerce and Indusiry

22 Unstarred Question No. Asking:
2050 dated the 21st (@) for the total  number (&) to (). The requisite

March, 1961 by Shri of import licences issued information is  being
Morarka. to the State Trading collected and will be
Corporation of  India laid on the Table of
4 Ltd. during the calendar the House.
yvears 1958, 1959 and
1960,

(5 the names of each com-
muodity for which the
licences were issued
together with their
vahee;
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S. Date and reference

Subject

Promise made

23 Unstarred Question No.
73 dated the 2nd
March, 1961 by Shri
Balmiki.

24 Unstarred Question No.
1787 dated the 15th
March. 1961 by Shri
Kumbhar.

{¢) what commodities the
State Trading Corpo-
ration of India Lud.
have actually imported
against those licences
and on what basis the
same were distributed in
the internal market;

(d) what are the licences
still in the hands of the
State Trading Corpora-
tion of India Ltd. unuti-
lised;

(e) whether the State Tra-
ding Corporation of
India Ltd. passed on
any of these licences 1o
the traders or other com-
mercial firms: and

oy if so, against what

consideration.

Mumistry of Educarion

Asking :

‘a) for the number ot teu-
chers appointed in High-
er Sccondary  Schools
during the last five vears
by the Education Depa-
ritment of Dethi Admae-
nitration;

b, the number of teachers
out of these who belong

to Scheduled  Castes:
and
‘c) whether the number

thereof is according to
the quota laid down for
Scheduied Castes,

Asking:

{a" whether 1t 1s a fact that
a large pumber of cases
regarding arrcars of pay,
provident fund and pen-
sion are pending for a
long period in respect ot
those teachers in Orissa
who have died;

(hy if so, the number and
amount mn respect of
such cases of dead tea-
chers in various districts
of that State;

¢y the reasons for delay in
payment of such arrears
1o the successors of those
deceased teachers; and

. boand .

Necessary
information is being col-
lected and will be laid
on the Table of l.ok
Sabhs in due course.

ay 1o d, The information
15 beng collected  and
will be placed on  the
Table of the House.
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S. Date and Reference Subject

Promise made

(d) what steps have been
taken so far or are pro~
posed to be taken by
Government in the mat-
ter.

25 Unstarred Question No.
3870 dated the 26th
April, 1961 by Shri D.
C. Sharma.

Asking:

(a) how many students
have gone to USSR for
study abroad during
1957-58, 1958-59, 1959-
60 and 1960-61;

(b) how many are getting
scholarships and stip-
e¢nds—Indian and foreign:

{¢) how many have secu-
red apprenticeships and
lecturerships;

{d) how many have gone
on their own initiative
and how many through
the Indian Government:

‘e) how many have been
processed through the
Government; and

{f) whether any criteria
has been laid down by
Government to be fol-
lowed in processing such
students.

Asking:
(a) what is the total num-
ber of scholarships awar-

26 Unstarred Question No.
3890 dated the 26th
April, 1961 by. Shri

Muhammed Elias. ded to Indian students
by different foreign
countries for higher

studies abroad during
1959-60 and 1960-61:

{#) how many students
have availed of these
opportunities and have
gone abroad for studies;
and

{cY what is the policy of Go-
vernment for the selec-
tion of the students for
these scholarships.

27 Unstarred Question No. Asking:
3963 dated the 26th  (a) whether it is a fact that
April, 1961 by Shri the Annual Report of the
Kumbhar. Director of Public In-
struction (Education)

Orissa State for 1948-49
has been published re-
cently after a lapse of
twelve years:

‘a; to (f;. Intormation is

being collected and will
be placed on the Table
of the House as soon as
it is available.

a) to ;. Information is

being collected and will
be placed on the Table
of the House in due
course.

) 1o ). The information

is being collected and
will be laid on the Table
of Lok Sabha in due

course.,
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Date and Reference Subject

Promise made

{b) whether the Annual
Repons for the remain-

years have been pub-

!' ed;
) if not, the reasons for
such long delay; and

.d) the steps being taken
in the matter.

28 Starred Question No. Asking: .
1807 dated the 15t May. (a) whether it is a fact that
1961 by Shri Kumbhar. the ILA. and B.A. ex-
) aminations held under
Utkal University  in

Orissa have been sus-
pended sine di¢ all of a
sudden in the last weck
of March, 1961

by if so, the reasons there-
for:

&) whether any enquimry
has been conducted for

the suspension  of the
examinations;

‘d) if so, whether any res-
ponsibility has been
fixed,

‘ J¢) the steps taken in
the marter.

{a} to {e) It was stated that
the matter was being
fooked into.

In reply to the following
querics, made  dunng
suppicmentaries, the
Minister stated that cn-
quirics were being made.

1; whether the  Univer-
ity sct up a committee
to look into the matter,

‘1) whether, on accoumt
of postponement of the
examinations the diffi-
culties of the students
who wanted to go to
other Universities  were
being cxamined; and

g1i) whether the question
papers were given for
printing inside the Orissa

State or outskle the
State.
Misstry of Food and Agriculture
29 Unstarred Question No. Asking: {a)and (b;. The informa-
2924, dated the 7th  7a) what are the righis for tion for replying to thn
April, 1961 by Shri V. the exploftation of Wadge  question is bemng col-
P. Nayar. Bank as ar present, for lected and will be placed
(1) India (n) Otslon {515 on the Table of Lok
Pakistan; an Sabha as soon as powsi-
(6) whether thcrc s any bl
agreement on this  bet-
ween the three countries
. Mimstey of Health
30 Starred  Question No. Asking:
1204, dated the 3joth  {g) whether Government

March, 1961 by Shri
Bibhuti Mishra and
Shri Anirudh Sinha.

have made any survey
r Cﬁ‘ldms the number of
T.B. paticans in the coun-
try as on 3jist January,
1961; and
by if 30, the number of
T.B. petients and the
number of beds svailable.

(b) luﬁmnmon inp

he number of
bt'lnl collected and on
» will be lsid on

sble of the Sabha.
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S. Date and Reference Subject Promise made
No.
31 Unstarred Question No. Asking: {a) & (b). The information
3859, dated the 25tk (a) for the quantity of  is being collected and
Avril, 1961 by Shrimati blood donared in the will, when available be
Maimoona Sultan. country in cach of the laid on the Table of the

ycars 1958, 1959 and
19560 through Govern-
ment Hospitals; and
(by how much of it was
utilised in cach year.

Ministry of Home Affairs

Referring to the Statement
1aid on the Table on 16th
November, 1960 in reply
to Starred Question No.
62 of the 11th February,
1960 and asking:

‘a) for the number of those
out of §73 Pakistani na-
tionals who entered into
India in an unauthorised
way granted citizenship
of India and on what
ground ;

7b) whether even such per-
sons among them have
been granted Indian
citizenship who were con-
victed in this con-
nection; and

{¢) the number of Paki-
stani nationals who have
been granted Indian citi-
zenship and the number
of such Pakistani na-
tionals who applied for
Indian citizenship dur-
ing the years 1959 and
1960.

12 Unstarred Question No.
201, dated the 17th Fe-
bruary, 1961 by Pandit
D. N. Tiwar.

33 Unstarred Question No. i
(a) whctha it is a fact that

67 dated the 28th

February, 1961 by Shri the Central Prohibition
Ram Krishan Gupra, Commiittee has  sug-
Shri Vidya Charan gested to the States that
Shukla and Shri Bhakt drinking in public pre-
Darshan. mises, such as hotels,

restaurants and clubs,
should be stopped; and

(&) if so, the nature of
s taken by the Stalcs
in this regard

Sabha.

{a), (b) and (c). The in-
formation is being col-
lected and will be laid
on the Table of the
House as soon as it is
available.

information

{#) Requisite
the

is awaited from
w States.
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lg. Date and Reference Subject Promise made
0.
34 Ungtarred Question No.  Asking for the progress Replies have so0 far been
1730, dated the 1sth made so far by the various received only from
March, 1961 by Shri  State Governments and three State  Govern-

Bhakt Darshan. Union Territory Admi-
nistrations in implemen-
ting the recommenda-
tions made by the Cen-
tral Prohibition = Com-
mittee in its meetings held
on the 12th and 13th
November, 1960.

35 Unstarred Question No.

, dated the 13th (a) and (b). for the number

32
April, 1961 by Shri of ILAS. and I1P.S.
Elayaperumal. Officers (Gazetted) who

were given extension or
re-employment after
their retirement in the
years 1959 and 1960,

State-wise; and
(b) the number of Central
Government non-

Gazetted Officers who
were given extension or
re-employment after
their retirement in the
years 1959 and 1960.

36 Unstarred Question No. Ashn?
3507, dated the 18th  (a) for the total number
April, 1961 by Shri 1.C.S. Officers on
Anirudh Sinha. pension list, both Indians

and non-Indians ; and

(b) the total amount of
pension drawn by them

during the last five years,
(year-wise) upto 1960-

61, both Indians and
non-Indians separately.

Ministry of Irrigation and Power

37 Unstarred Question No. Asking :

2301, dated the 27th (a) whethet it is a fact that
March, 1961 by Shri neither cash compen-
Kumbhar. sation nor land in  ex-

tion Projects were cons-
tructed during the First
and Second Five Year

Plan periods in Orisss;

(b) if so, the number of
mdxc-mo;_thlt jod
pending so far district-

wise in Orissa State ;

(a)and (b).

(a) to (d)

ments and the Union
Territories of Delhi,
Manipur and Tripura.
A statement showing
the action taken in the
various States will be
laid on the Table of the
House when the infor-
mation is complete.
{a) and (b). The informa-
tion is being collected
and will be laid on the
Table of the House.

The informa-
tion is being collected
and will be laid on the
Table of the House.

Information is

and will
bc hsd on the Table of
the House.
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0.
(¢) the reasons for delay in
disposal; and
(d) the number of such
cases belonging to Sche-
duled Castes and Sche-
duled Tribes district-
wise.
Planning Commission
38 Unstarred Question No Asking : (a) and (). The informa-
271, dated the 20th (a) what is the per capita
February, 1961 by Shri direct investment of
V. P. Nayar. Cen funds in the

various States in (i) in-
dustries, (ii) agricultural
operations and pro-
grammes, and (iii) so-
cial sesvices under First
Five Year Plan and the
Second Five Year Plan;
and

(5) the estimated corres-
ponding figures pro-
posed to be invested in
the Third Five Year
Plan.

39 Starred Question No.
1177, dated the 29th
March, 1961—Supple-
mentary Question by
Shri Harish Chandra

Minister will lay a state-
ment on the Table indicat-
ing all the details about
areas which the Central

Mathur. Government had con-
sidered for special in-
centive and treatment as
backward  during the
First and Second Five
Year Plans.

40 Starred Question No. Asking :

whether 7-8 million acres
of culturable waste land
have been distributed to
landless agricultural

1850, dated the 2nd
May, 1961—Supple-
mentary Question by
Shri Kodiyan.
workers;

whether the land has been
distributed to agricultural
labour or to co-operative
societies; and

what is the Soate-wise
bresk-up of distribution
of land

3

tion is being collected
and will be Isid on the
Table of the House in
due course.

Asking whether the Deputy The Deputy Speaker desired

that a statement be laid.

Promised to supply infor-
mation.
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M mmry of Transport and Conmcauom

¢1 Starred Question No.727,
dated the 9th March,
1961 by Shri Raghu-
nath Singh and 7 other
Members.

43 Starred Question No.
1397, dated the 7th
April, 196I- -Supple-
mentay question by
Shri Raghunath Singh.

Asking whether it is a
fact that s per
resent programme,

,F(’ is likely that there may

be no missing links in
our National lghwng ¥
the end of the Third Five

Year Plan, but about 35
major bridges will remain
to be provided

It was stated that neces-
sary information about
bridges on the following
Natonal Highways was
being collected:

National nghwayl Ne.
1 1 (Agn sipur-Bikaner)
pur-Bhopal-
md 13 (Shola-
itradurga).

Buo
pur-

Referring to the land slide A sum of Rs. 500 have

on the Imphal-Tame rgg
long Road on 3rd Mai
1961, involving the death
of ten labourers and injury
to three others, and ask-.
ing whether the Bharat
Sewak Samaj have given
any compensation to them;
and if not, what steps
Government is taking to
give something to these
poot people.
FOURTEENTH  SESSION

been given as relief to
the Bharat Sewak
Samaj. Besides, the
question sbout c¢om-
pensation grantis under
consideration and, as
soon as it is decided, the
House will be informed.

Ministry of Commerce and Industry

Starred Question No. 2.
dated the 7th August,
1961 by Pandit D. N.
Tiwari and 28 other
Members.

43

Suplementary

by Shri D. C. Sharma.

44 Unastarred Question No.
657,

m:, 1961 by S

dated the xo:h (a) for

Asking :

(a) whether
Committee has sub-
mitted its final report
about the type of car to
be manufactured in the
public sector;

() if so, the main recom-
mendations  contained
in the report; and

the Ezxpen

(¢) the action taken thereon.
%uenion Asking whether it has been

decided where this small
car man ng factory
will be situsted and whe-
ther the required funds
lﬂo:d this have been :peci-

(b) and (¢). The Report is
being examined by Gov-
ernment. The main re-
commendations ocon-
tsined in the Report as
well as  Government
decisions thereon  will

All these matters  are
under consideration
lnd the finsl decision

Governmcm thereon
will be on the
Table of the House as
early ss possible.

(a) lo (c) The & are

msdng installed and will

capacity of fountsin- be lud on the Table of
pens manufacturi the House.

units in India and
prodncnon of founuin-

1958—59
1959-&“:5 :
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Promise made

S. Dste and Reference Subject
No. . . !
(5) the yearly requirements
fountain-pens in
Indis ;

() the number and vslue
of Indian fountain-pen

mrted to Asian and
ican countries during
1958-59, 1959-60 end
1960-61.

Ministry of Education

45 Unstarred Question No.

392, dated the o¢th
August, 196x by Shri (a) what is the number of
Chuni La destitutes, old and infirm
displaced persons from
West Pakistan who are
still being maintained in
Homes, Infirmaries and
outside the homes and in-

firmaries;

(3) how much money is

being spent over them

every year ; and

(c) how many of the d
dents have been rehabili-
tated (whose maintenance
has c;:;od to fbeththe (];.::-
ponsn 1t O ¢
vcrnmcnt;ymd how they
bave been rehabilitated.

46 Unstarred Question No. Asking :
(a) for the number of stu-

434, dated the oth
August, 1961 by Shri dents who went abroad
Arjun Singh Bhadauria. from India for studies

during 1960-6" ;
(6) the number of students
out of them to whom

State Scholarships were
given ;

(c) the number of lgphu—
tions received oreign
;cl;ohrshxps dunng 1960~
1961 ;

(d) the mnnber of applica-
tions out of them which
were.nd granted scholarships

H

(® u:gloe rules -for granting

47 Unstarred Question No.
947, dated ‘the uth Asking :

ugim, 1961 by Shri (Qforthemmesofvnmr-

in country

'hich have ldopted Hindi

() The information is

being collected from
State Governments and
will be laid on the Table
of the House as soon as
it is received

(@) to (¢). The information
is being collected and
will be hud on the Table
of the House.

(a) snd (b). Infermation is
being collected and will
be laid on the Teble of
the Sabha in due course.
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48 Unstarred Question No.

1561, dated the 18th
August, 1961 by Sardar (a) what amount has been

Iqbal Singh.

49 Unstarred Question No.
2839, dated the 30th
August, 1961 by Shri

Kumbbhar.

as the medium for gra-
duate and post-graduate
m:jdies till  July, 1961;
an

(b) the names of the Uni-

versitics which propose to
adopt Hindi as the me-
dium in future and the
time by which it is likely
to be adopted.

Asking :

sanctioned to the Punjab
State  Government du-
ring 1959-60 and 1960-61
for the implementation of
Child Welfare Program-
me in that State ; and

(8) what amount has been

allotted for the year 1961-
1962 for the said pro-
gramme.

Asking :
(a) whether it has come to

the notice of the State
and the Central Govern-
ments that the Scheduled
Caste and Tribe stu-
dents are getting educa-
tional help from the State
and Union Administra-
tions by not getting ad-
mission in the recognised

educational  institutions
under the States and
Centre ; and

(b) whether various State and

the Central Governments
propose to reserve any
percentage of scats in the
classes and hostels of va-
rious educational insti-
tutions of the private and

blic sectors from the
ower primary to univer-

sity # for enrolment
of the Scheduled Caste
and Tribe students.
so Unstarred Question No.
3683 dated the 7th Sep- Asking :
tem| 1961 by Shri (a) for the number of sit-
M. L. vedi, held this r by

ﬁl!:e” Central visory
t
Bc;rd for Bducaton ;
an

(a) and (b). The informa-
tion is being callected
from the authorities con-
cerned. It will be laid
on the Table of the Sa-
bha as soon as possible.

() Promised to lay on the
Table of the House a
statement giving infor-
mation in respect of
institutions
by the State Govern-
ments Administrations
of Union Territories,
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(N ‘
(b) the extent to which the (b) Information regarding
decisions taken by the  implementation of the
Board in those sittings recommendations of the
have been implemented  Board has been called
so far. for from the authorities
concerned and will be
laid on the Table of
. Lok Sabha as socon ss
possible.
s1  Unstarred Question No. Askirg :
3732 dated the 7th (a) whether a gift of foed (a),(8)ard (c). Irfoima-
September, 1961 by  for Indian Schcel Cliic- tion is beirg ccllccted
Shrimati  Maimoora ren in Madras has teen  frcm  the  Goverrmernt
Snfran, offered by the US.A.; of Madras and on receipt

() if so , what is the extent
of the gift ; and

(¢) whether the supply of
food has commenced.
52 Unstarred Question No.
3762 dated the 7th
September, 1961 by

Shri D.C. Sharma.

Askirg :

(@) whether it is a fact that
a number of Ministries/
Departments have got a
lot of foreign literature
on various technical sub-
jects transated into Eng-
lish and/or Hindi;

(t) if so, the agencies to
which the work was en-
trusted;

(&) how much expenditure
was incurred by each De-
partment/ Ministry du-
ring the vears 1959, 1960
and 1961; and

(d) how far the material
translated has been found
usefu] and commensusate
with the expenditure in-
curred.

Ministry of Finance
§3 Unstarred Question No. Asking whatis the number

722 dated the 7th of pension cases pendirg
eptember, 1961, by in Government Depart-
Shri Baliaj Madhok. ments (Ministty-wise

which have not been set-
tled during the last threc
yeays,

will be placed on the

Table of Lok Sabha.

(a)to(d). The information

is beirg collected and
will be laid on the Table
of Lok Sabha in due
course.

Part(c) of tke question.

The information is  bein,
collected and will be hig
on the Table of the
House in due course.

Ministry of Food & Agricultwre

$4 Unstarred Question No.  Asking :
740 dated the 11th (a) whether Gowerrment
August, 1961 by Shii  have reccived the rcport
Ram Krishan Gupta  of Tariff Commission

v —y - ™ ta .

r———
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Promise made

and Shri Khushwaqt
Rai.

for sharing the sugsr
prices between the fac-

regarding the revising of
the price linking formuls

tories and the cane growers;

and

(3) If s0, the deteile thereof.  (B).

33 Unstarrsd  Question No.
847 dt. 11th A (a) whether any amount has
1961 by Shri bnl been allocated to Pun-
Singh and Shri A. M. jad in 1961-62 period for

Tariq.
upplg schemes in the
BES. and C.D. arems
in Punjab;

Askirg :

(%) if 30, how much; and

A copy of it will be
placed on the Table of
the House when
recommendadons of the
Commission have been
examined and decisions
taken thereon,

(¢) the nature of schemes (¢) Information with re-

proposcd to be implemen-
ted in 1963-62.

6 Unstarred Question No.
2688 dated the ?th
August, 1961 by Shri
M. L. Dwivedi

Asking :

(a) for the number of Go-
shala Assistants trained
so far under the Go-
shala Development pro-
gramme;

(b) how many out of them
were appointed in Go-
shalas;

(¢) what steps Govern-
ment propose to take
to utilise the services
of thote trained per-
sonnel who have not g0
far been employed.

Ministry of Health

s7 Unstarred Question No. Asking :
1771 dated the 215t (a) for the number of polio
August, 1961 by Shri cases in the country
D. C. Sharms during the year 1960 ;

(5) the number of cases
dunnczg:x so far and

corrnpond
hlperbd‘n'w.
(c) the steps taken to
check this disease.

rd to the nature of
emes is being collec-
ted and will be laid on
the Table of the House.

(a),(5) and (¢). Information
has been called for from
the State Governments
etc. ard the same will be
laid on the Table of the
Sabha on receipt.

(a), (8) and (c). The requi
site informa
called for from thc Sme
Governments snd Ad-
ministrations and will
be 1sid on the Table of
the House in due course.
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¢8 Unstarred Question No.
1817 dated the 2'st
August, 7961 by Shri
Bibhuti Mishra.

Unstarred Question No.
gom dated the st
eptember, 1961
Shri Ram Krishan
E:xlpm and Shri Chuni

39

Asking : .

(a) for the average num-
ber of the people who
die each year owing to
sun-stroke; and

(d) whether Government
propose to make possible
any cheap medicine for
its cure.

Asking :

(@) whether <he disease
of T.B. is increasing in
the country;

(6) whether the number
of hospitals and beds
is sufficient; and

(¢) if not, the steps taken
or proposed to be taken
to overcome the short-
age (State-wisc).

Ministry of Home Affairs
60 Unstarred Question No. Asking :

so7 dated the gth Au-

gust, 1961 by Shri
Sugandhi an Shri
Sarfu Pandey.

61 Unstarred Question No.
1474, dated the 18th
August, 1961 by Shri
Prakash Vir Shastri.

(a) for the amounts of
allowances and com-
pensatory  allowances
with particulars, paid to
the Cabinet Ministers
includirig the Prime Mi-
nister, Ministers of

(a) and (3). The necessary
information is
collected from the States
and will be laid on the
Table of the Sabha.

(a), (&) and (¢). . Informa-
tion is being collected
and will be laid on the
Table of the Ssbha
when available.

(a) and (). The informa-
tion is being collected
and will be 12id on the
Table of the Sabhs.

State, Deputy Minis- -

ters and Parlismentary
Secretaries in addition
to their salaries during
the year 1960-61 in de-
tails; and

(5) the smounts drawn to-
wards D.A. and T.A.
by the Prime Minister,
each of the Ministers of
State, Deputy Ministers
and Parliamentary Sec-
retaries during 1960-61.

Asking

(a) for the amount of tre-
velling allowance paid
separately to the Minis-
ters, Ministers of State,
Deputy Ministers and
Parliamentary Secreta-
ries during the year
1959-60; and

(8) how did this amount
compare with that of
the year !958;;‘9 and,
if it was more, the addi-
tional amount paid to
each Minister.

(a) and (b). The informa-
ton is being collected
and will be laid on the
Table of the House in
due course.




S. No. Date and reference Subject
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62 Unstarred Question No. Asking :
1585, dated the 18th (a) whether  Government
August, 1961 by Shri of Mysore have been
Siddiah. given any ts from
the Union vernment
for the purpose of start-
ing hostels for the Sche-
duled Castes, Tribes and
other backward classes
in the years 1958-59,
1959-60, 1960-61 and
!9§1-62;
(b) if so, the details there-
of; and
(¢) how many hostels have
been started from the
beginning of the year
1958-59 up to date in
each District of Mysore
State.

63 Unstarred Question No. Askig : ]
1985 dated the 22nd (a) whether appeals in

August, 1961 by Shri respect of some
S. M. Banerjee. Central Government
employees who took part

in strike in July, rg60
have been allowed ;

(b) if so, the number of
such employees in Posts
and Telegraphs Depart-
ment, Defence Organi-
sations and Railways;
and

{c) total number who are
still without jobs.

64 Unstarred Question No. Asking :

2460 dated the 25th (a) how many Pakistanis
August, 1961 by Shri are over-staying in India
Raghunath Singh and till today and how many

Shri Ram Krishan have entered India il-
Gupua. legally for the last three

from Western

Pakistan side; and

(b) the steps taken to check

such illegal migration.

(¢} The information has

been called for from the
State Government and
will be laid on the Table
of the House as soon
as it is received.

(a) ¢b). and (¢). The infor-

mation is being collected
and will be placed on
the Table of the House.

(@) and (b). The informa-

tion is bei collected
and will be laid on the
Table of the House as
soon as it is available.

65 Unstarred Question No. Asking for the number of Part (a) of the Question.

3224 dnted the 4th foreign specialists work-
Septembe; 961 by ing ;‘1'1:‘ India at pre:cm.
Shri Khm t Rai lhe countries which
md their

special fications.

66 Unstarred Question No.
311 dated the 4th

by

Asking :

(a) whether it is a fact
tember, 1961 that drunkennocss
Shri L. Achsw Singh.

has
been on the incresse in
the Imphal town in

The information sbout

their

uominﬁ’dcwad.

(a) and (8). The informe-
collectad

tion is bei
and will be on the
Table of the House.
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Manipur due to con-
cessions granted to tri-
bals particularly of Ma-
jorkhul, Keismathong
and Sahebmanai for the
distilling of the country
liquor; and

() if so, whether any
steps arc being taken to
check the illicit distil-
lation.

67 Half-an-Hour Discus-
sion on 6th Septem-
ber, 1961.

Pakistani nationals in India.

68 Unstarred Question No, Asking :
3679 dated the 7th (a}
September, 1961 by
Shri D. C.  Sharma,
Shri M. 1.. Dwivedi,
Shri P. C. Borooah,
Shri Agadi, Shri Su-

Chinese and Pakistani
nationals, without any
passport or with forged
passports, who were ar-
rested in India during
gandhi, Shri Wodevar. the period 1st April
Sardar Igbal Singh, to 3Ist August, 1961;
Shri A. M. Tariq and and

Shri Raghunath Singh.

(&) the action taken against

them.

Ministry of Irmigation and Power

69 Unstarred Question No.
738, dated the 11th
August, 1961 by Shri
Ram Krishan Gupta.

Referring to the reply given
to Starred Question No.
435 on the 1st  March,
1961 and asking for the
nature and details  of
steps taken by State Go-
vernments so far for for-
mation of Committees
at each project for the
maximum utilisation of
irrigation potential.

70 Unstarred Question No.
761, dated the 11th
August. 1961 by Shri
Goray.

Asking :

{a* what steps arc being
taken o reclaim water-
logged land: and

(Y what would be total
acreage of water-logged
and ravine land reclaim-
cd during the first vear
of the Third Plan.

Promised to give to the

House figures indicating
the extent of Pakistani
immigration.

for the number of (a) and (b). The informa-

tion is being collected
and will be laid on the
Table of the House
as soon as it is available.

The information is being

collected and will be
placed on the Table of
the House.

(' and (k. The requisite

information is being col-
lected and will be laid
on the Table of the
House as soon as pos-
sible.

Ministry of Transport and Commurcations

71 Starred Question No. 131
dated the Sth August,
1961 by Shri Sinhasan
Singh, Shri Assar and
Shn Kalika Singh.

Asking :

(@) whether it is a fact
that one of the pillars
of the bridge being con-
structed on  the river

(@Y {c. The report of

the Committee when
received will also be
laid on the Table of the
House.
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Minisiry of Works,

72 Starred Question No.
556, dated the 15th
August, 1961 by Shri
Tangamani and Shri P.
C. Borooah.

Rapti near Gorakhpur
in order to connect the
National Highway sank
into the earth as a result
of which the bridge col-
lapsed into the river;

(&) whether it is a fact
that U.P. Government
have appointed a Com-
mittee of experts to
enquire into the causes
of this accident; and

(¢) if so, the personnel
of this Committee, the
location of headquarters
of the said Committee
and whether any date
has been fixed for pre-
senting the report and
making the recommen-
dations by the Commit-
tee.

Asking

(a) whether the Commit-
tee which was set up 10
rationalise and simplify
the rules governing
allotment of residental
accommeodation to Go-
vernment servants in
the Capital has since
submitted its report;

(4) if so, what are the
main recommendations
of the Committee; and

{¢) what action has been
taken on the recom-
mendations so far.

Housing and Supplv

(&) and (¢). A copy of the
report along with the
decisions of the Govern-
ment on it will be laid
on the Table of the
House in duc course.

GIPND—LS 1—3 (Ai) LS—18-4-62—100.
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